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Shrl Hart Vishnu Kamath: I am 
not making any statement, but a 
charge. First, is the Government 
aware of it and if 80 what steps are 
being taken? 

Shri Y. B. Chavan: I do not think 
t en~ is any organised attempt like 
that. But I can say that the very 
fact that We could detect this parti-
cular espionage itself is proof of our 
awareness and our efforts. 

Shri Hari Vishnu Kamath: The 
Defence Minister is one of the most 
responsible Minister. in the Cabine 
and he should not treat this question 
with such indifference bordering on 
disdain. This is not the way of 
answering questions in Parliament. 
He says they have arrested one man 
and that shows their awareness. This 
officer was arrested on the 4th 
December and they have suppressed 
that thing. The Press came out with 
the news. What is all this coming to"? 
Does it mean that the Government 
is not serious about the defence of the 
country, does it mean that they are 
Sleeping on the treasury benches? 

Mr. Deputy-Speaker: Order, order. 
Shri Mohan Swarup. 

Shri Bart Vishnu Kamath: What is 
"Order, order", Sir? You have called 
me to order. but this Is not the way 
for the Defence Minister to answer 
my qllestion. 
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(iii) REPORTED TRESPASSING BY PAKIS-
TAN RIFLES INTO LOBACHERRA 

Shri Bade (Khargone): I call the 
attention of the Prime Minister to the 
following matter of urgent public im-
portance and I request that he may 
make a statement thereon:-

"The reported trespassing of 
Pakistan Rifles into Lobacherra 
in Khasi and Jaintia Hills area 
and firing on Assam Border 
Police." 

The Prime Minlst.er, Minister of 
External Mairs and Minister of 
Atomic EnerlrY (Shri Jawaharlal 
Nehru): On the 9th December, 
reports were received by the Chief 
Secretary of Assam that at 9:10 in 
the lll{)rning of that day, that an 
Indian patrol consisting of three men 
and one Havildar in Lobacherra area, 
in the southern portion of the inter-
national boundary in Khasi Hill in 
Pakistan were encountered and chal-
lenged by some Pakistanis ciaimmg 
this area. The situation developed 
into an exchange of fire. Immediate-
ly the fire was opened. Pakistan 
patrol fled info their territory. Our 
men remained in position up to 16.00 
hour,; and returned to the BOP the 
same day-I SUppose BOP means bor-
der out-post. On the !l}th. an Indian 
patrol party of one NCO and 9 cons-
tablE'S visited the area when Pakistan 
EPR. personnel ambushed them and 
opened fire. Our party returned the 
fire. The exchange of tire was conti-
nuing at the time thE' report was 
received. No casualties on either side 
were reported. We are awaiting 
further information from Assam. 

I might mention that demarcation 
in this area has already been com-
pleted. 
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Shri Bade: Now there is no dis-
pute about land? 

Mr. Deputy·Speaker: No. 
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Shrlmati .lyotsna Chanda (eachar): 
May I know whether any Pakistani· 
was arrested while the firing was 
going on? 

Shri .lawaharlal Nehru: Nobody 
was arrested. 
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Shri p. Venkatasubbaiah (Adoni): 
May I know to what extent the East 
Pakistan Rifles made intnLSions into 
our border line and what was the 
actual extent of area that has been, 
intruded 'by them? 
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Shri Jawaharlal Nehru: What area'? 
I can't give the exact area. It was 
very near; it was just an intrusion 
across the border. 

Shri Swell: It is heartening to hear 
from the Prime Minister that our 
troops returned the firing and after 
the return of the firing, the East 
Pakistan Rifles had to withdraw and, 
I suppose, our forces were in posses-
sion of their positions. May we have 
the assurance from the Prime Minis-
ter that this pattern of sternness will 
be followed henceforward in dealing 
with Pakistan? 

Shri Jawaharlal Nehru: I cannot 
giVe an assurance about hypothetical 
instance that might happen. It 
depends on how it happens. Natural-
ly, our general practice is to push any 
intruder out. 

Shri Kapur Singh (Ludhiana): May 
I request the Prime Minister to make 
a positive reply as to whet<her these 
recurrent provocations by Pakistan 
spell out some cause of serious con-
cern for the nation? 

Mr. Deputy-Speaker: It is a matter 
of opinion. 

Shri Kapur Singh: This is a ques-
tion which everybody is asking in 
the streets. This is a question with 
which the whole House feels concern-
ed. We want to know what our 
Prime Minister thinks about it. 

Mr. Deputy-Speaker: No, no. 

Shri S. M. Banerjee: It appears 
clear to me from the Statement that .. 

Mr. Deputy-Speaker: What is your 
question? We do not want your 

. .opinion. 

Shri S. M. Banerjee: May I know 
whether it is a fact that there is a 
calculated move on behalf of Pakistan 
to send the East Pakistan Rifles in 
those areas and provoke the Govern-
ment of India to ta·ke any drastic 
step and to have a clash? I want to 

know if this is true and, if so, what 
concrete steps have been taken by the 
Government of India to counteract 
this both politically and with armed 
sticks? 

Mr. Deputy-Speaker: An answer 
has been given. 

Shri Jawaharlal Nehru: I do not 
understand what the hon. Member 
expects me to say about counteract-
ing the border intrusion by political 
steps. 

Shri S. M. Banerjee: Both politi-
cally and with armed sticks. 

Shri Jawaharlal Nehru: About the 
other steps, I mentioned what were 
taken. They were pushed out. The 
political step can only be, as somi 
hon. Member put it, a protest note. 

Shrl S. M. Banerjee: You have 
pushed them out from this area. But 
what about the other area which is 
occupied. . .. (Interruption). 

Mr. Deputy-Speaker: Order, order. 
No. no. 
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Mr. Deputy-Speaker: After your 
question. we have covered 7 or 8 
questions more. 

Shri P. C. BorOO8h (Sibsagar): May 
I know whether any bigger trouble 
by East Pakistan is considered immi-
nent in view of these repeated pro-
vocations? 

Shri Jawaharlal Nehru: I cannot 
give a definite reply. !aut I do not 
think so. 
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ALLEGED INACCURACY IN 
STATEMENT OF PRIME MINISTER 
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1732 (Ai) LSD-4. 

• Prime Minister 
Mr. Deputy-Speaker: Your letter 

has been forwarded to the Ministry. 
As soon as the reply is received, what 
action is to be taken will be taken. 
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Mr. Deputy-Speaker: Papers to be 
laid on the Table. Shri Humayun 
Kabir. 
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Mr. Deputy-Speaker: Order, order. 
I have told the hon. Member that I 
have received the letter and it has 
been referred to the Ministry. As 
soon as the reply is received, action 
will be taken. 
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Mr. Depuay-Speaker: There is no 
point of order. There cannot be a 
point of order on a question which is 
not before the Houie. Shri Humayun 
Kabir . 
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Mr. Deputy-Speaker: We have 

finished one item. We are on the 
other item. 


